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[ Authorised English Translation |
HARYANA GOVERNMENT
EXCISE AND TAXATION DEPARTMENT
Notification
The 17th November, 2005

No. 5.0. 87/H.A, 6/2003/S, 57/2005.—In exercise of the powers
conferred by sub-section (1) and (5) of section 57 of the Haryana Value Added Tax
Act, 2003 {Act 6 of 2003), the Governor of Haryana hereby appoints
Smt. Amarjeet Sachdeva, Additional Excise and Taxation Commissioner (Retired)
1o be member of the Haryana Tax Tribunal wath immediate effect for the purposes
of performing the functions and exercising the powers of the Tribunal under the
satd Act and makes the following amendment in the Haryana Government, Excise
and Taxation Department, Notification No. 5.0. 78/H.A. 6/2003/5. 57/2003,
dated the [5th May, 2003, namely -

Amendment

In the Haryana Government, Excise and Taxation Department, Notification
No. 5.0. 78/H.A. 6/7003/8. 57/2003, dated the 15th May, 2003, in serial number |,
for item (3) and entires thereagainst, the following item and entries thereagainst
shall be substituted. namely :—-

“{3) Smt, Amarjeet Sachdeva :Member . .
Adduional Excise and Taxation Commissioner
(Retired)

2. The headquarter of the Member shall be at Chandigarh.

3. The Member of the Tribunal shall hold office as per provisions contained
in sub-section (§) of section 57 of the said Act.

L.S. M. SALINS,
Financial Commissioner & Principal
Secretary to Government Haryana,
Excise and Taxation Department.
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(i) Ecological Status based on the survey of Medicinal and Aromatic Plants of Haryana.

(11) Development of antiasthmatic agents.
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